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f REPORT OF THE JOINT COMMITTEE IN COMPLANCE WITH ORDER

' DATED 26/09/2025 OF THE HON'BLE NATIONAL GREEN TRIBUNAL (NGT) IN

THE MATTER OF OA NO. 162/2023 (WZ) ,MR.GOPAL RANGNATH KACHVE VS
DISTRICT COLLECTOR PUNE &ANR.
Background :-

As per the order Dated 26/09/2025 OF THE HON'BLE NATIONAL GREEN
TRIBUNAL (NGT) IN THE MATTER OF OA NO. 162/2023 (Wz) ,MR.GOPAL
RANGNATH KACHVE VS DISTRICT COLLECTOR PUNE &ANR,it was directed to
constitute a Joint Committee comprising one member each of: (1) Irrigation
Department, Pune; (2) District Collector, Pune; and (iii) Pimpri Chinchwad Municipal
Corporation (PCMC).It was also ordered to visit and inspect the site to study the
possibility of these residential units constructed by respondents no.3 to 22 affecting
or obstructing the "flow" of the Indrayani River or the flow of Nallah leading to river.

In accordance with the orders, a joint committee was formed- Annexure‘l and the
site was visited by joint committee members on Dt.01/04/2026 at 3:00 P.M.in
presence of respondents no.3 to 22.Inspection of the site and nallah was done by
the committee members.Photographs of the inspection are Vunder Annexure 2

The State Govt. of Maharashtra, Water Resource.Department, Govt. Circular
No. PuRaNi-2018/(182/2018) Sin. Vya. (Revenue), dated 03/05/2018 - Annexure3
gives Directives to demarcate flood lines and use of Prohibitive and Restrictive
Zones to not to allow any construction inside ﬂood line to avoid possible risk of floods
and as per the circular:-

* Blue Flood Line:

Blue Flood Line will be the line marked at the water level of the highest discharge of:
a) Flood discharge at the average frequency of 25 years.

b) One and half times the discharge of the established riverbed.

* Red Flood Line:

Red Flood Line will be the line marked at the water level of the water discharge as
under:

a)Where there is no dam, flood discharge at the average frequency of 100 years.

. Pagel ——————
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* Prohibitive Zone:

[ a between the Blue Flood line on the right bank of the river 1o fiverhe, o
The aree -G l

Blue Flood line on the left bank of the river shall be called ag Prohibitiye 20ne,
ue r

*Restrictive Zone:
The area between the Blue Flood Line of the river and the Red Flogq Line o, the

same bank shall be called as Restrictive Zone,

" Restrictive Zone should be yseq only for the following:

i) Sewage carrying projects unavoidéble in public interest.

ii) Public roads Unavoidable in public interest: provided the top level of such road
shall be above the level of Blye Flood line.

iii) Water Supply pipe lines, gas pipe lines, drainage pipe lines Unavoidable in public

interest provided such pipe lines shall be under 'ground and will not cause
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Approach:-

, flow of nallah would also be obstructed.
2> b
R-Sagar Sandeep Vaidya
Deputy Engineer Deputy Engineer
PCMC

PCMC
% @hm}
jinkya Yele

SuryakaRt Mohite
Ward Officer (C ward) Executive Engineer
PCMC PCMC
A bk,
K.S.Chavhan R.B.Gavhankar
A.E.-ll (WRD) ) A.E.-l (WRD)

Jayraj Deshmu
Add.Tehsildar
Pimpri Chinchwad
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The said structures have been issuing a Notica,

Sr.No Citizen name

1 Rehanajnmal khan Moi Phata Group No.7,8,9
Chikhli,Pune

2 Khurshid Chaudhary Moi Phata Group No.7,8,9
— ] Chikhli,Pune

3 Fahmida Rizwan Khan Moi Phata Group No.7,8,9
Chikhli,Pune

4 Aleem khan Moi Phata Group No.7,8,9
Chikhli,Pune

5 Faisal khan Moi Phata Group No.7,8,9
Chikhli,Pune

6 Anwar janha Moi Phata Group No.7,8,9
Chaudhary Chikhli,Pune

7 Afzal Chaudhary Moi Phata Group No.7,8,9
Chikhli,Pune

8 Margoob khan Moi Phata Group No.7,8,9
Chikhli,Pune

9 Shamsuddin ansarj Moi Phata Group No.7,8,9
| Chikhli,Pune

10 Aftab Ansari Moi Phata Group No.7,8,9
Chikhli,Pune

11 Subhan ansari Moi Phata Group No.7,8,9
Chikhli,Pune

12 Izhaar ansarj Moi Phata Group No.7,8,9
Chikhli,Pune

13 Rafique ansarj Moi Phata Group No.7,8,9
Chikhli,Pune

Maladevi sharma Moi Phata Group No.7,8,9
Chikhli,Pune

Bablu sonj Moi Phata Group No.7,8,9
Chikhli,Pune

16 Pappa khan Moi Phata Group No.7,8,9
Chikhli,Pune

17 Mariyam salaam khan Moi Phata Group No.7,8,9
Chikhli,Pune

18 Mabood khan Moi Phata Group No.7,8,9
Chikhli,Pune

Kaleem khan Moi Phata Group No.7,8,9
Chikhli,Pune

Moi Phata Group No.7,8,9
Chikhli,Pune

Moi Phata Group No.7,8,9
Chikhli,pune

Contact Number
9822026127

8793169323
9923908368

9545606977

7977854726
8317019584
9604422123
9822357681
7385929085

8788621170

8856044326
9765979038
8087437692
8928249476
9665346124
7666097323
8692887760
8551055498
7775952253

7021852124
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Directives to demarcate flood lines
and use of Prohibitive and
Restrictive Zones to not to allow
any construction inside flood line to

avoid possible risk of floods.

STATE GOV. OF MAHARASHTRA
WATER RESOURCES DEPARTMENT,
Government Circular No. PuRaNi-2018/(182/2018) Sin. Vya.
(Revenue)
Mantralaya, Mumbai-32
Date: 3" May 2018.
Read: Government Circular No.: FDW-1089/243/89/Sin Vya (Works)

Dt. 2/9/1989, Dt. 21/9/1989
FOREWORD:-

To avoid possible threat of flooding, with a view to demarcate flood
lines to prohibit any type of construction inside flood lines,
instructions have been given vide Irrigation Department Gov. Circular

No. FDW-1089/243/89/Sin Vya (Works) Dt. 2/9/1989 and Dt.
21/9/1989.

There is increasing demand for No Objection Certificates from
)

Gov./Semi Gov. organisations, local Gov. bodies for development of
cities, towns and pilgrimage places to construct bridges, approach

roads for bridges, roads on river banks as per the Development Plans,

gardens and jogging tracks, flood protection wall on river edge,

construction of Ghats, crossing of gas pipe lines and electrical cables,

laying of drainage pipe lines on river edges, construction of sewage

treatment plants etc. unavoidable works of public use on Prohibitive

Zone inside Blue flood lines and on Restrictive Zone between Blue

on streams and rivers, changes in rajp

pattern with time, flood control
and modern ﬂood prediction systems

etc. need to be reviewed again.
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The area between the Blue Flood line on the right bapk of the Five
r

to riverbed to the Blue Flood line on the left bank of the river shal|

be called as Prohibitive Zone.

6. Restrictive Zone:

The area between the Blue Flood Line of the river and the Rey

Flood Line on the same bank shall be called as Restrictive Zone.

7. Prohibitive Zone can be used only in the form of open land e.g.
gardens, play grounds, light crops: where there is established
casement right to take crops-(c.g. water melons, musk melons etc.
public toilets and sewage discharge facilities), so that there will not
be any obstruction to the flow of the river, there will not be
reduction in the carrying capacity of the river and there will not be

any change in the cross section of the river.
8. Restrictive Zone should be used only for the following:
i) Sewage carrying projects unavoidable in public interest.

ii) Public roads unavoidable in public interest; provided the top

level of such road shall be above the level of Blue Flood line.

iii) Water supply pipe lines, gas pipe lines, drainage pipe lines
unavoidable in public interest provided such pipe lines shall be

under ground and will not cause obstruction in the cross section

of the Restrictive Zone.

iv) The plinth level of the ground floor of the buildings in
Restrictive Zone shall be safely above the level of Red Flood
line so that the people could be evacuated to safe location before
the flood level rises in the Restrictive Zone and it will be
possible for the people and cattle to shift urgently to safe
location with their belongings to avoid the loss of life and
property due to floods.

9. Care shall be taken that there shall be no impediment to the flow of
river, carrying capacity of the river shall not be reduced and there
shall be no change in the cross section of the river due to the land
used mentioned in para No. 8 above. Chief Engineer shall be

e ————————————— |
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ar No. Nyaypra-2014 Pra. Kra. 424/2014SinVya

approval to flood zones and flood maps is given by
Water Resources Dept.

As per Gov, cireul

(M), Dt. 23,2015,

But it was under consideration of the

government to improve and (o get more clarification with respect to

which public utility works should be allowed Prohibitive Zone inside

Blue Flood line and on Restrictive Zone between Red and Blue Flood
line as per Gov. circular No. FDW-1089/243/89/Sin Vya (Works) Dt.
2/9/1989 and Dt 21/9/1989. Accordingly following circular is

published with collectively improved/latest instructions

CIRCULAR-

I. Gov. TIrrigation Department circular No. FDW-1089/243/89/Sin

Vya (Works) Dt. 2/9/1989 and Dt. 21/9/1989 is being modified.

2. With respect to the land use in flood pronc zones, as per the

guidelines given in the Dam Safcty Manual Chapter 8/1984
important flood lines will be primarily of two types. Prohibitive

Flood Line (Blue Line) and Restrictive Flood Line (Red Line).
3. Blue Flood Line:

Blue Flood Line will be the line marked at the water level of the

highest discharge of:
a) Flood discharge at the average frequency of 25 years.

b) One and half times the discharge of the established riverbed.

4. Red Flood Line:

Red Flood Line will be the line marked at the water level of the

water discharge as under:

a) Where there is no dam, flood discharge at the average frequency

of 100 years,

b) Where there is a dam, maximum flood discharge over the spill

way added with flood discharge from the free catchment area at
the average frequency of 100 years.

5. Prohibitive Zone:

..

129/

s .

Scanned with CamScanner



216

empowered to take action against the construction that Calseg
obstruction to the flow of river. Concerned dept./Local Govc.-njng
Body shall be responsible for the safety of the works done in the
Prohibitive and Restrictive Zones, Concerned dept./Loca]
Governing Body shall be responsible for the loss of life and
property and possible litigations due to it because of the possible

floods.

10.Considering all above mentioned points, to avoid possible flood
risk, the regional Chicf Engineer shall take necessary action as per
Gov. circular No. Nyaypra-2014 Pra. Kra. 424/201 4SinVya (M),
Dt. 2.3.2015, to demarcate flood lines to identify Prohibitive Zone
and Restrictive Zone as per the demand to Water Resources Dept.

by Dist. Collector, Local Governing Body or other dept.

I1.As the scope of work of Water Resources Dept. is limited only to
demarcation of flood lines on river banks, works in Prohibitive
Zone and Restrictive Zone as mentioned above shall not need No
objection Certificates from Water Resources Dept. But if approval
from Environmental Dept./other depts./Local bodies/other Gov.
depts. is required, it shall be taken independently. )

12.This Gov. circular is being issued as per Legal and Justice Dept.
informal reference No. 388-2018/E Dt. 13.4.2018 and Town
Planning dept. informal reference No. TPS-
1018/Anaus.5/2018/Navi-9 Dt. 19.4.2018.

13.Said Gov. Resolution is made available on the Maharashtra

overnment’s website www.maharashtra.gov.i and its code No. js
8 :

201805031801595727. This order s digitally signed.
In the name and as per the orders of the Governor of Maharashtra.

C. A. Birajdar,
Secretary
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Additional Tehsildar's Office, Pimpri Chinchwad, Tal. Haveli, Dist. Pune Pimpri Chinchwad New
Town Development Authority Old Building, F Area Office, Nigdi, Pune-44 No.

Land/Kavi/69/2026 Dated 25/03/2026
Subject :- Action to be taken as per the directions given in OA NO
162/2023 of Hon’ble NGT, (WZ), Pune.
Reference : - 1. Hon’ble NGT, (WZ), Pune order dated 26/09/2025 in the
matter of OA NO 162/2023.
2. Hon. Sub-Divisional Officer Haveli's letter No.

Fauj/Kavi/178/2026 dated 18/02/2026.

In the matter of OA NO 162/2023 of the Hon’ble NGT, (WZ), Pune, in
accordance with the order dated 26/09/2025, Hon. Sub-Divisional Officer Haveli has
written to this office under reference no. 2 above and has informed that ajoint
committee of one member each from the Irrigation Department, Pune Collectorate,
Pune and Pimpri Chinchwad Municipal Corporation has been constituted in the present
case and action has been taken as per the directions of Hon’ble NGT, (WZ), Pune and a

report has been submitted. Accordingly, the following committee is being constituted in

the case.
SrNo Department Name and Designation in the
Designation Committee
1 District Collector's Jairaj Deshmukh, Member
Office Pune Additional Tehsildar
Pimpri Chinchwad
2 Pimpri Chinchwad A.S. ShriAjinkyaYele Member
Municipal , Area Officer, C
Corporation Ward Shri Sandeep

Vaidya, Deputy
Engineer, PCMC
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3 Irrigation ShriR. B. Gavankar, = Member
Department Assistant Engineer,
Shre. Khadakwasla
Canal, Sub-Division
No. 2 Swargate .

Member the above Committee met on 01/04/2026 at 3.00 pm at the disputed
construction site on the banks of the Indrayani River at Villlage Chikhali and informed that
as per the directions of the Hon'ble NGT, (WZ), Pune ,have the respondents No. 3 to 22
in the said claim constructed within the blue/red boundary of the Indrayani River?
Whether the said construction is obstructing the flow of the Indrayani River or the drain
leading to the river and other related matters, a status report should be submitted after

conducting ajoint survey.

Signature XXX

(Jairaj Deshmukh)
Additional Tehsildar
Pimpri Chinchwad

Tal. Haveli Dist. Pune 94

Sr.No Copy : -1. Hon. Sub-Divisional Officer Haveli, Sub-Division Pune for information
2. Sent to all concerned members for further action.

3. Deputy Engineer, Unauthorized Construction Department, Pimpri Chinchwad Municipal
Corporation No. 3 to 22 will give their response during the joint inspection on 01/04/2026
Preliminary notice should be given through you regarding their presence at this place.

Signature XXX

(Jairaj Deshmukh)
Additional Tehsildar Pimpri
Chinchwad

Tal. Haveli Dist. Pune

L
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GAT NO.2

OAT NO4 GAT NO.3

GAT NO.7.8.9,10 PT.

GAT NO.12

GAT NO.13

AT- CHIKHAL
I

TAL-Haveyy

DT.-puNE

1

Gat NO-789 19 p1. Tentative S

1 U™
Decimal Degrees |
L No- | est T vem

Latitude | Longitude |

ubdmsion Co-ordinates

1 TS5 | 2066283305 | 1868407837 | 73.81840707
2 TSUS542 | 2066251081 | 1368387742 | 7381886314
3 TN | 2066133144 | 18.63321626 | 73.81853443
4 T252 | 2085219063 | 19.63349164 | 7331798391

SCALE-1.1000
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gmneet
Building Unauthormed Constroction/
Encroachment Conrol & Demolition Depaxmant
Pimpn Chizchwad Municipal Corpenation

Pimon 411018,
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3 Irrigation ShriR. B. Gavankar, Member
Department Assistant Engineer,
Shre. Khadakwasla
Canal, Sub-Division
No. 2 Swargate .

Member the above Committee met an 01/04/2026 at 3.00 pm at the disputed
construction site on the banks of the Indrayani River at Villlage Chikhali and informed that
as per the directions of the Hon’ble NGT, (WZ) , Pune ,have the respondents No. 3 to 22
in the said claim constructed within the blue/red boundary of the Indrayani River?
Whether the said construction is obstructing the flow of the Indrayani River or the drain
leading to the river and other related matters, a status report should be submitted after
conducting ajoint survey.

Signature XXX

(Jairaj Deshmukh)
Additional Tehsildar
Pimpri Chinchwad

Tal. Haveli Dist. Pune 94

Sr.No Copy : -1. Hon. Sub-Divisional Officer Haveli, Sub-Division Pune for information
2. Sent to all concerned members for further action.

3. Deputy Engineer, Unauthorized Construction Department, Pimpri Chinchwad Municipal
Corporation No. 3 to 22 will give their response during the joint inspection on 01/04/2026
Preliminary notice should be given through you regarding their presence at this place.

Signature XXX

(Jairaj Deshmukh)
Additional Tehsiidar Pimpri
Chinchwad

Tal. Haveli Dist. Pune

N ~ = —

. yS K 73 i

Rotate Markup Extract Text Signature Note
<] O —
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3 Irrigation ShriR. B. Gavankar, = Member
Department Assistant Engineer,
Shre. Khadakwasla
Canal, Sub-Division
No. 2 Swargate .

Member the above Committee met on 01/04/2026 at 3.00 pm at the disputed
construction site on the banks of the Indrayani River at Villlage Chikhali and informed that
as per the directions of the Hon'ble NGT, (WZ), Pune ,have the respondents No. 3to 22
in the said claim constructed within the blue/red boundary of the Indrayani River?
Whether the said construction is obstructing the flow of the Indrayani River or the drain
leading to the river and other related matters, a status report should be submitted after

conducting ajoint survey.

Signature XXX

(Jairaj Deshmukh)
Additional Tehsildar
Pimpri Chinchwad

Tal. Haveli Dist. Pune 94

Sr.No Copy : -1 Hon. Sub-Divisional Officer Haveli, Sub-Division Pune for information
2. Sent to all concerned members for further action.

3. Deputy Engineer, Unauthorized Construction Department, Pimpri Chinchwad Municipal
Corporation No. 3 to 22 will give their response during the joint inspection on 01704/2026
Preliminary notice should be given through you regarding their presence at this place.

Signature XXX

(Jairaj Deshmukh)
Additional Tehsildar Pimpri
Chinchwad

Tal. Haveli Dist. Pune
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